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* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ W.P.(C) 11656/2022

T.C. SHARMA .....Petitioner
Through: Mr. Sarvesh Bisaria Advocate.

versus

UNION OF INDIA & ORS. .....Respondents
Through: Mr. Tarveen Singh Nanda,

Advocate for UOI.
Mr. Parmanand Gaur, SC for R-2
with Mr. Vibhav Mishra and Ms.
Megha Gaur, Advocates.
Mr. Aakash Sirohi, Advocate for
R-3.

CORAM:
HON’BLE MR. JUSTICE PRATEEK JALAN

O R D E R
% 28.01.2025

The matter could not be taken up for hearing due to paucity of

time.

List on 26.05.2025.

(BY ORDER)

COURT MASTER
JANUARY 28, 2025/MR

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 21/05/2026 at 22:27:34


